
Appeal No. 633(ND)/2018
TA No. 1/2018

SECTION OF THE COMPANIES ACT, 2Ot3: 252

In the matter of:

M/s Congent Training Research Development Consultants pvt. Ltd.

Appl icant/ petitioners

vs.

ROC, Jaipur . Respondent

Order delivered on 23.9.201g
Coraml Shri R. Varadharajan, Member (Judicial)

For Petitioner (s)

For Respondent(s)

Heard. Order reserved.
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